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T UAT ST, FeOH TR STATT ST e, Aqar 7y i forfera & fr srowm
T IHF ATYTT ST HIT AT TEAH ATIAFRT EATHAT 1 AT =7 7 77 &3t sraardt & areaw o

TAATS T TAHL TETH HT T UH AT 36 GAaTs e AT UHT = H7 o TETT AT Fle 2l o gae
STTErRT<Y STaeT s THA, AT FILT, AT AT SATET Al SATATA FHE T AT SATATT T T |

3<% arfarfaae Y ey 20 = A ST-a7T (2) F 1efi wery wrieeRry gy T T e saer siaw

|

TH ATAAAT & STelT AT ATAT STH T TR ST IH o 7T AL 3T g AT [Raaag AT<h g0
TEAH YTTEFHTE o ST FIATAT H IR HL1EA07 FhaT ST 9t 2 |

ATIAT

HEITY T5T F AT fSrer 3 3™t 6 i o7 {49y Yo aRsHT “arare-senmma 4t drga” & forw srfSia it s
FTAT S T HLAAT AT IHeh L d Herd (Sa |

712

(31.9..) Aefiars, AeHiars qretergat

AT AT, AT d19, THIF AT,

. - ’ -
(SIS - 39- 7/12331?&'@&1’(%&1’@%/ fem/ SATATTEAR P
T — o SHETHR S T FATH FA AARS @)

(@41T)
T, AR M, 62/1 2.9900
Roae g f3. #1. . 7. 4.
THLT AT AT, ABT ST AT, 0.0840
T ST e, BHEe gL & @ 62/2 2.9900
T, &1, Reas . & Fr.a. v
I 62 5.9800 0.0840
FeTrh fatee g 64/1/A 0.9700
ST FRATAC e, FRvaeit Rt 64/1/B 0.9000
a2, Raae g, & %1, &, 4. ' 0.0336
T w AT 9T, STS T
e, S Areae . # A9v, feae 64/2 1.8700
9.
€, T 64 3.7400 0.0336
01/2026 E TS A AT, feow . 7. . 147/1 0.6400
' . 4. 0.0204
T T M, R g . 1472 0.8300
. A
T 147 1.4700 0.0204
SeTaTE TaETed ee, Ry
TEAHTES AT, T e Aqree, 151/1 0.6000
Roae g, 3. #1. &, 91 0.0347
T ST Ay, BHaw g, . . 151/2 0.6000
.9
T 151 1.2000 0.0347
THATH THT, ATHETLH TTErAgar
. ST, 51 7 161 0.1000 0.1000
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HILT T TSIA . AHTYTL

. . A 7M12 TR
SR ma 39- 7/12 SATATIER SHAew =/ ER LT SATATTER
THTT T ) e €TXT ; ATheD
FHF arr | fT TR AT ot | XA (8.9mX)
(.3%)
T ATew e, FweETs ofraw
STTerE, TRIAT TS qTEr, FAST A 165/1 1 0.5000
ey, geiter =few ST,
fRaror TR S, wiEE R
STTerE, e qefors strera, st fasr
fare, Y fasrr wrae, afaar e 0.3353
Yere, Fiaar fRefT arrEe, 9ET Faa 165/2 1 3.0900
AT, sftaer giter are, wier faase
ST, 9¥E (AR ST, ovaT HATST
Fes, IUT T@ 7Y, Raaw g. fa. 7.
.4l
T 165 1 3.5900 0.3353
At #ftee ST 166/1 1 0.5100
HqYHT st STaa 166/2 1 0.5100 0.0450
TATAT AT SITera 166/3 1 0.5000
T 166 1 1.5200 0.0450
w, T AT A, fw . 3. AT 167/1 1 1,0500
01/2026 kil
/ E : [EGIERCEIRSICES 167/2 1 1.0500
AT ATHA S, RHae g, &, &
9 167/3 1 1.0500 0.0048
.4l
EREEIEERCIEC 167/4 1 2.1000
[ERIEECUIREIEE] 167/5 1 1.0500
T 167 1 6.3000 0.0048
23.9000 0.6578
fRwa® g #1 3o TR
(3.8T%.) (B.8%.)
T TATEA HThaIeT, Tieas 4. #71. . 107/1/B 1 1.4900
FAE AT TS 107/1/C 1 0.9900
T TATEA HThaIeT, Tieas 4. #71. . 107/1/A 1 1.5000 0.0896
02/2026 E QTS ATHCE TR ST, ToTATaTS
' ATSHTEA FIHBI, qF ATF TSI 107/2 1 3.9900
ITET AT,
w1 F - 7.9700 0.0896
@9T) (@.91T)
BT et Js, Stewa g, 2. @ T
57/1 1 2.2800
4T,
%, TR q 1 #0E, e g. 3. 0.0100
03/2026 E T, 9., S AF AZTY ATET 5712 1 2.2200
T 1 4.5000 0.0100
ST 49 7w, @ g . 247 1 0.1100 0.0016
=T, 4.
SBTE GE FEHA AN | 4.6100 0.0116
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. . A 7/12 TR
SR ma 39- 7/12 SATATIER SHAew =/ ER LT SATATTER
TR EQ) ) e T ; HARD
T aer | STHITETRT AT | @)
(@.41<)
(-31%.) (-31<.)
AT TS RS, A & omar 3 1 1.4800 0.0629
RIESUIES
sfaEm gidm v, qodfiem
. ’ ] ’ 37 2 1.1200 0.1720
% S WETYTY «TET FTaE, [T
g, . #7491
quldls Ug-ﬂ.q He, g oF oiE 16/1 1 0.4500
HERIELEIRIEICT
, 16/2 1 0.4600
fager T He, Stowa g, 7. & 4.
THAAT ATITETE L, TAETATE 745,
04/2026 E N ? Wf)ﬁ_ﬂq i, S : 16/3 1 2.3700
, : FrefTe He, ghees Frefiame 4, dF
ST HETATY 9TET A1,
FEhAT STaT W, ol THAR He, G 0.1503
g H, fAerer sretren ardier, AT '
LT TN, STAT FaaTe §eey, &% 16/4 1 2.0000
AT AT ATET TiawmE, A aF
SITET AqTaTd, STeire g. 3, #1. 4T
. RALLRLY 1 A AT 16/5/1 1 1.5700
T,
Sfaer e He (F.T.F.), LA g
He, STHI gaTd He, I 9% 9w 16/5/2 1 1.1900
HERIEICIRIEICH
T 16 1 8.0400 0.1593
N - ¥ - 10.6400 0.3942
(B.8%.) (B.8%.)
ATTTaTS ShTST TATE, FXATATE AdToit
TATE, S AE ERTY ATET TS, 438 1 21700 0.0892
eyt . . Ar
AT Taq gt 435 1 1.5900 0.0038
AT TIET T, LT 2. 1. 4@ 431/2/2 1 0.9000
THETE ATITETEE TAT, LT 3. .
ar mf%ﬁﬁwmﬁawr&aﬁﬁ 431/2/ ! 1000 0.1497
. 55 . .
05/2026 LRI E -
: T TTSTETRS T, T aTaTEe
e . ) 4311 1 1.5100
T, THSTUHET S oITaT ATaa.
T 431 1 3.4100 0.1497
AT &1 arffmgTOST wiew qeae, TEET. 337 1 0.1400 0.0052
gratefierara T TaTe, TR . oA 336/2 1 0.4000 0.0142
AT &1 arffmgTaST #iew qeame, TEE. 336/1 1 0.7900 ’
el 336 1 1.1900 0.0142
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BIESEEIRISEE S RIEIEU

. . 7/12 .
| T | e 712 SATETER ST | ad wai :ﬁ: ST m
a— - IERIL S TETH ATH e FHTH wh | T HAHD @3

(@.4<)
TEATE T TIFATE, TTT I
MMARATS, dTdTHTgd TS MTIH4TS,
LTS GTIeTd ATIFATE, SALATATS 302/3/B 1 1.7500
STTHHTT HTcs, STTHAAT THET TATE, TS
05/2026 | TETE E f{%:f;%sr TATE, & S TETTY o 0.0062
: -y 302/3/A 1 1.0000
9T AECE 9T, dF 3iE e
_ﬂ;@ﬁ TR 302/1 1 1.6000
o= T 99T, THT T T4, 302/2 1 1.6000
T 302 1 5.9500 0.0062
‘JI'{%TI%WW?]‘T*T 14.31 0.2683
(B.3%.) (L)
Tora=T STTerE, QTiATaATE QY T, STCHTIH
TATE, T e[ T, g g4 TR,
TraTeT fage war, =iy F1g TaT, g
AT AT, &< |1 T, Ta<TH THT
AT, TTEATETS Q1 T4, T ATHad
T F9AT 99T, Ay gUg T4, 7eTg
F1gg TAT, AT FrET AT, 55 2 3.0300 0.0625
THET I AT, THTETE q=E 14T,
06/2026 E E mﬁawm,w&wwwﬂaﬁm’%
i : =TET 94T, fage T 94T, Siwe et
T, o FHET Ta oL F., g R
HETY, TFATE qefor JIY, ToTeTe ovaea
FZIHT, TAFATETE. AEHIT TAFATE,
FewTaTs wehATe o, orrarars Frefiarer
.
R T T, FASH T A, AT 67/1 1 3.0900
T T, T P 0.3238
AT ot e, st St 67/2 1 2.9100
T, A o st SR amaET JiEme.
T 67 1 6.0000 0.3238
q 9.0300 0.3863
13 A ®.3<) ®.3=.)
. 70.46 1.8078
6 it 1 gt e ®.5%) ®.3=.)
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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbai, the 18th June, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 3247(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central Government,
after being satisfied that for the public purpose, the land, the brief description of which has been given in schedule
annexed hereto, is required for purpose of execution, maintenance, management and operation of Special Railway
Project, namely “Manmad-Jalgaon 4™ Line” in the district of Nashik in the State of Maharashtra, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional Officer, Yeola in
writing and shall set out the grounds thereof, and the Competent Authority shall give the objector the opportunity of
being heard, either in person or by legal practitioner and may, after hearing such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
“Manmad-Jalgaon 4" Line” for 6 villages in the District Nashik in the State of Maharashtra.

Approxim
SR. LAQ :li'j’ £ o) é Name of Land Holder(s) as per 7/12 Survey/ Land Total area ate Land
NO. Case No. =3 A2 Extracts Gat No. Tenure | as per 7/12 to be
Sz [a) System (Ha.) acquired
(Ha.)
Kailash Ananda Aher, Rajendra Ananda Aher,
Hiswal Khu Vi.ka.se.So. 6211 ! 2.9900
1 Sukadev Jagannath Aher, Arun Jagannath 0.0840
Abher, Dipak Jagannath Aher, Hiswal Khu 62/2 1 2.9900
Vi.ka.se.So, Hiswal Bu. Vi.ka.se.So.
Total 62 1 5.9800 0.0840
Ashok Digambar Aher 64/1/A 1 0.9700
Ashok Digambar Aher, Shivaji Digambar
5 Aher, Hiswal Khu Vi.ka.se.So. 64/1/8 ! 0.9000 0.0336
Ravindra Gopinath Patil, Sambhaji Gopinath
Patil, Jay Yogeshwar Vi.Ka.So. Hiswal Khu. 6472 ! 1.8700
Total 64 1 3.7400 0.0336
Le_xtabal Santosh Aher, Hiswal Khu 1471 1 0.6400
Vi.ka.se.So. 0.0204
3 Sa_mtosh Babaurao Aher, Hiswal Khu 14712 1 0.8300 '
== § Vi.ka.se.So. )
01/2026 H ‘55 S Total 147 1 1.4700 0.0204
TXY S Jijabai Ravsaheb Aher, Purushottm Raosaheb
z Aher, Chhaya Vivek Zalte, Hiswal Khu 151/1 1 0.6000
4 Vi.ka.se.So. 0.0347
Rgmrav Baburav Aher, Hiswal Khu 151/2 1 0.6000
Vi.ka.se.So.
Total 151 1 1.2000 0.0347
Eknath Ragho, Bhausaheb Patilbuva A.P.K
Lakshmibai, Damu Patilbuva A.P.K
5 Lakshmibai, Lakshmibai Patilbuva. Shamrav 161 1 0.1000 0.1000
Babu, Ravasaheb Babu., Ramrav Babau.
Madhukar Shridhar Jadhav, Vimalbai Shridhar
Jadhav, Sangita Maruti Patil, Sunanda Ashok 165/1 1 0.5000
Somvanshi, Sunil Shridhar Jadhav.
6 Hiraman Tukaram Jadhav, Machhindra 0.3353
Tukaram Jadhav, Kamal Pundalik Jadhav,
Jayshri Vijay Shinde, Rekha Vijay Gavale, 165/2 ! 3.0900
Savita Ambadas Petare, Kavita Dilip
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HILT =T TSI AT
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Approxim
[«5] c
SR. LAQ gE a8 Name of Land Holder(s) as per 7/12 Survey/ TLand Total a;}ig ate L; nd
NO. Case No. =3 @2 Extracts Gat No. enure - as per to be
> a System (Ha.) acquired
(Ha.)
Sayakar, Shrdhha Ketan Mane, Shital Durgesh
Wagh, Pramila Dinkar Jadhav, Sharad Dinkar
Jadhav, Shobha Sambhaji
Kale, Usha Lakhan Ghumare, Hiswal Khu
Vi.ka.se.So.
Total 165 1 3.5900 0.3353
Sunil Shridhar Jadhav 166/1 1 0.5100
7 Madhukar Shridhar Jadhav. 166/2 1 0.5100 0.0450
Swati Sunil Jadhav 166/3 1 0.5000
Total 166 1 1.5200 0.0450
5 Raghunath Waman Jadhav, Hiswal Khu.
01/2026 Hiswal _§ Vi.ka.se.So. 167/1 ! 1.0500
Khurd = Vinod Raghunath Jadhav 16712 1 1.0500
= -
8 Re_ighunath Waman Jadhav, Hiswal Khu 167/3 1 1.0500 0.0048
Vi.Ka.se.So.
Kisan Waman Jadhav 167/4 1 2.1000
Vinod Raghunath Jadhav 167/5 1 1.0500
Total 167 1 6.3000 0.0048
. . 23.9000 0.6578
Total of Hiswal Khurd Village (Ha.) (Ha.)
Ramesh Janardhan Kakalij, Mandwad Vi.ka.D. 107/1/B 1 1.4900
Kacharu Ganapat Patil 107/1/C 1 0.9900
S s Ramesh Janardhan Kakalij, Mandwad Vi.ka.D. 107/1/A 1 1.5000
=4 8 = - - 0.0896
1 02/2026 S k= Shamrav Namadev Kakalij, Ranjanabai
2 = Bhausaheb Kakalij 107/2 1 3.9900
< z Bank Of Broda Branch Nandgaon.
. 7.9700 0.0896
Total of Azadnagar village 107 1 (Ha.) (Ha.)
Vijay Zulalal Sarode, Jalgaon Khu. Vi.ka. So. 57/1 1 22800
Nanasaheb Baliram Sarode, Jalgaon Khu. 0.0100
1 = Vika. So., Bank of Maharshtra Branch 57/2 1 22200 '
] >
03/2026 Jalgaon S Nyaydongari.
Khurd = I
2 Total 1 45000 0.0100
Bhaiyasaheb Traymbak Sarode, Jalgaon Khu.
2 Vi.ka. So. 247 1 0.1100 0.0016
. 461 0.0116
Total of Jalgaon Khurd village (Ha) (Ha.)
Sojabai Arjun Gund, Anna Arjun Gund,
1 Sangita Raosaheb Gangurde, Union Bank 3 1 1.4800 0.0629
Branch Nandgaon.
Devidas Dhondiram Pawar, Tulsidas
Dhondiram Pawar, Narayan Dhondiram Pawar,
2 Bank of Maharashtra Branch Nandgaon, 37 2 1.1200 01720
Jalgaon Khu. Vi. KA. So.
Narmadabai Raghunath Mandhe, Union Bank
Of India Branch Nandgaon. 16/1 1 0.4500
Nana Ghamaji Mendhe, Bhausaheb Nana
Mendhe, Vithhal Nana Mendhe, Jalgaon 16/2 1 0.4600
Khu. Vi.ka.So.
5 - Shakuntala Appasaheb Devare, Yashodabali
g S Nandu Pawar, Bapusaheb Kashinath Mendhe,
3 04/2026 g —g Sumanbai Kashinath 16/3 1 2.3700
é S Mendhe, Harishchandra Kashinath Mendhe,
Bank Of Maharashtra Branch Nandgaon.
Chandrakala Dada Mendhe, Sanjay 0.1593
Ramchandra Mendhe, Balu Ramchandra
Mendhe, Nilesh Ashok Patil, Mina Ashok 16/4 1 )
Patil, Jaya Vilas Sangamnere, Bank of 6 0000
Maharashtra Branch Nandgaon, Union Bank
Branch Nandgaon, Jalgaon Khu. Vi.Ka.So
Rajaram Karbhari Mendhe, Union Bank
Branch Nandgaon. 16/5/1 1 1.5700
Atish Khushal Mendhe (APK) Shubhangi
Khushal Mendhe, Amol Khushal Mendhe, 16/5/2 1 1.1900
Union Bank Of India Branch Nandgaon.
Total 16 1 8.0400 0.1593
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Approxim
c
SR. LAQ % E a3 Name of Land Holder(s) as per 7/12 Survey/ Land Total area ate Land
NO. Case No. =3 @2 Extracts Gat No. Tenure | as per 7/12 to be
>z a System (Ha.) acquired
(Ha.)
.o 10.6400 0.3942
Total of Doctarwadi village (Ha.) (Ha.)
Shalinibai Prakash Pawar, Sarlabai
1 Netaji Pawar, Bank of Maharashtra 438 1 2.1700 0.0892
Branch Nyaydongari, Pardhadi Vi.Ka.So
2 Nanasaheb Ratan Suryavanshi 435 1 1.5900 0.0038
Trupti Yashdip Kadalg, Pardhadi 431/2/2 1 0.9000
Vi.Ka.So )
Ramdas Annasaheb Pawar, Pardhadi
Vi.Ka.So, Nashik District Central Co- 431/2/1 1 1.000 0.1497
3 operative Bank. '
Pravin Balasaheb Pawar, Sachin
Balasaheb Pawar, HDFC Bank Branch 431/1 1 1.5100
Nandgaon.
Total 431 1 3.4100 0.1497
4 _ Shri.Kshetra Shani Maharaj Mandir 337 1 0.1400 0.0052
g g SDins::hniI’r\zil?ts/naprﬁ;n rav Pawar
= (=] ’
05/2026 % -% pardhadi Vi.Ka.So. 336/2 1 0.4000 0,014
5 o z Shri.Kshetra Shanimaharaj Mandir '
336/1 1 0.7900
Sansthan Nastanpur
Total 336 1 1.1900 0.0142
Sarubai Popatrao Gaikwad, Sanjay
Popatrao Gaikwad, Babasaheb Popatrao
Gaikwad, Sarjarav Popatrav Gaikwad, 302/3/B 1 1.7500
Ashabai Shamakant Kale, Shobhana
Ramesh Pawar, Pardhadi Vi.Ka.So
Pramila Suresh Pawar, Bank of 0.0062
6 Maharashtra Branch Nyaydongari. 302/3/A ! 1.0000
Suresh Anandrao Pawar, Bank of
Maharashtra Branch Nyaydongari 302/1 ! 1.6000
Vivekanand Ramesh Pawar, Hemant 302/2 1 1.6000
Ramesh Pawar.
Total 302 1 5.9500 0.0062
S 14.31 0.2683
Total of Pardhadi Village (Ha.) (Ha.)
Mumbai Sarkar, Babanbai Kisan Jagatap, Chhabu
Shivaram Jadhav, Shantabai Shankar Pagare,
Atmaram Rama Pawar, Kama Bhaga
Pawar, Kantabai Keruji Pawar, Keshav Keruji
Pawar, Khandu Hari Pawar, Gopala Vithhal
Pawar, Chindhu Kalu Pawar, Chindhu Ravba
Pawar, Dattu Salu Pawar, Devaram Rama Pawar,
Parvatabai Salu Pawar, Popat Namadev Pawar,
g § Bapurav Supadu Pawar, Babulal Salu Pawar,
= <) Bhika Bhima Pawar, Madhukar Supadu Pawar,
1 06/2026 2 ‘% Mahadu Kalu Pawar, Muralidhar Chokha Pawar, 55 2 3.0300 0.0625
ES z Ramesh Salu Pawar, Radhabai Tarachand Pawar,
Ramchandra Ranu Pawar, Lakshman Rama
Pawar, Lakshmibai Chokha Pawar, Vithhal Ranu
Pawar, Shankar Gopala Pawar, Shankar Bhima
Pawar A.Ku.k, Hari Chima Mahar, Indubai
Pundalik More, Pushpabai Sharadrav Paithankar,
Jayavantabai Lakshman Gaikawad, Jijabai
Mahadu, Manjulabai Sarjarao Desale, Lakshmibai
Eknath Shinde, Shantabai Kashinath Bagul.
— Nandu Rama Lagade, Yamaji Rama Lagade,
B § Kashinath RamagLagade, R;ma Bhima ?_agade. 671 ! 3.09.00
2 s ———— — - 0.3238
2 06/2026 = £ Sushilabai Jibhau Suryavanshi, Ujwala Sanjay 67/2 1 29100
3 S Somase, Union Bank Of India Branch Nandgaon )
o = Total 67 1 6.0000 0.3238
Total of Babulwadi Village 9(33;0)0 0(3216)3
Grand Total of 6 Villages 7?ﬁ§§0 1(&%7.)8

[F. No. G197/ MMR-JL 4th Line/Babulwadi+5 VIgs/20A]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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